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IN THE HIGH COURT OF DELHI AT NEW DELHI
# CNR No. DLHC010282332026
+ ARB.P. 1057/2026

M/S TATA CAPITALLTD .. Petitioner
Through:  Mr. Aditya Thakur, Adv.

Versus
PANKAJ ENTERPRISES AND ANR ... Respondents
Through:  Advocate (appearance  not
given).
CORAM:
HON'BLE MR. JUSTICE OM PRAKASH SHUKLA
ORDER(ORAL)
% 15.10.2026

1. At the outset, learned Counsel appearing for the Petitioner

submits that matter has already been settled between the parties.

2. Accordingly, the present petition is dismissed as withdrawn.

OM PRAKASH SHUKLA, J
OCTOBER 15, 2026/at
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